374 Papers Laid [RAJYA SABHA] on the Table

(iii)) In addition, the Union Ministry of Tourism along with stakeholders has
adopted a ‘Code of Conduct for Safe & Honourable Tourism’, which is a set
of guidelines to encourage tourism activities to be undertaken with respect for
basic rights like dignity, safety and freedom from exploitation of both tourists

and local residents in particular, women and children.
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PAPERS LAID ON THE TABLE
Notification of the Ministry of Home Affairs

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): Sir, I lay on the Table, under sub-section (3) of Section 13 of the
Governors (Emoluments, Allowances and Privileges) Act, 1982, a copy (in English and
Hindi) of the Ministry of Home Affairs Notification No. G.S.R. 518 (E), dated the 21st
July, 2014, publishing the Governors (Allowances and Privileges) Amendment Rules,
2014.

[Placed in Library. See No. L.T. 690/16/14]
I. MoU between GAIL and GAIL Gas Limited
II. MoU between Government of India and GAIL
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I.  Memorandum of Understanding between the Gas Authority of India Limited
(GAIL) and GAIL Gas Limited, for the year 2014-15.

[Placed in Library. See No. L.T. 677/16/14]



